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INTRODUCTION

I, Puran Chand Xoyi, Chairman of the Committee on
Estimates, having been authorised by the Committee to present
its report on their behalf, do present this report.  'The
present Committee on Estimates (1997-98) was constituted on
2lst March, 1997. At its first meeting held on 6th June, 1997

wherein the attendance was 100% | 11 "rmmittee decided to
take up for examination the estimates of Irrigation and Flood

Control Department.

A unique feature of Comnittee's working was that with
a view to ensure detailed and comprehensive examination of the
estimates and punclicniny  of the Flood Control Department, it
undertook on -the ~spot inspections of various projects and
schemes of the department on wore than one occasion. The
inspections certainly help-dthe Committee to assess the ground

level situation in proper perspective.

This report is the outcome of the Committee's examination
- of the estimates of the departient conducted through its seven

meetings, including two on-the-spot inspections.

The report was considered and adopted by the Committee

at its meeting held on  16,3.,1998 .

The Committee is happy to place - on record its
appreciation of the services rendered by the officers of the
Secretariat and other staff in preparing and finalising ‘this

report.

n

PEEEE £ &

W i e e

PURAN CHAND YOGI
CHAIRMAN,

CoMMI'TIEE ON ESTIMATES

Dated March, 1998, E



REPCRT
ON THE EXAMINATION OF
IRRIGATION & FLOOD CONTROL DEPARTMENT

With a view to examine the estimates and working
of the Irrigation & Flood Control Department of Delhi
Government , the Assembly Secretariat called for necessary
background information from the Department. Jn receipt
of this information, the Assenbly Seretariat prepared a
comprehensive questionnaire (Appendix 1I) and placed it
before the Committee. The Committee approved the
questionnaire at its meeting held on 6th June. 1997 and
desired that this be sent to the departmentior making
available replies thereto. A copy of the questionnaire
was also handed over to the Secretary (Revenue)- and

Development Commissioner in the meeting itself.

Another decision taken by the Committee at this
meeting was to undertyfield visit of drain No. I site in
Shahdara area on the very next day viz. the 7th June, 1997
with a view to inspect the desilting of the drains before

on-set of monsoon.

Ist Site Inspection of Drain NO.I

The Committee made an inspection of Drain No. 1
in Shahdara Area on 7th June, 1997. The work of desilting
was 1n progress and it was being done manually. On
enquicy it was revealed that the tender for the work was
awarded only on June 1, 1997. The Committee was informed
that four pumps of 32 H.P. are used to pump out the drain
water during the monsoon season. Huge dumps of silt
removed from the drain were lying by the roadside and on
the pavement. At several places, these heaps were
spilling on the road thereby shortening its width and
obstructing smooth flow of traffic and causing traffic

congestion.

On  being asked, the departmental officers
stated that after removal ofsilt, they let it get dried
up for at least 42 hours and thereafter remove it.
However, the Committee was told by local residents that
the massive heaps of =ilt lying dumped on the pavements

and the road, had not been removed for a long time. The
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Committee asked the Secretary (Revenue) to ensure that
the silt was simultaneously removed and transported.

The Committee was of the view that with a view
to accelerating the pace of work, desilting at this' point
should be done by machines so that the work could be

completed before the on set of monsoon.

Second Halt:

The Second Halt of the Committee was at Balbir
Nagar opposite U.P. Guest House. The work of desilting
was not being done. Pumps were not positioned. The
Committee directed the departmental officers to position
the pumps before 15th June. A small subsidiary drain
(No. 52) joins the main drain at this point. The main
cause for not desilting the drain was told to be the
construction of a bridge by the PWD. The Committee
instructed that the stoppage at this point should be

widened so as to facilitate easy flow of the drain water.
Third Halt:

The Third Halt was at Shamshan Ghat Bridge (Point
9300 RD). 'The drain water a‘gi‘point was stagnant. One
excavator machine, however, could be seen working at the
site. The Committee expressed utter disgust at the manner
and the pace with which the work was being done by the
department and instructed that desilting should commence
immediately. The Committee apprised the officials that
they would undertake again a surprise vigit in the next
few days tc see for themselves the further action taken
in this regard. puring the visit of this site, the
Committee witnessed an MCD sweeper, throwing the
waste and malbs in the drain. The person was nabbed and
on enquiry he stated that he was doing so as per
instructions from his sanitary inspector of the area. )
The Committee directed
the Secretariat to write to the Commissioner, M.C.D. for
taking action against the concerned sanitary inspector
and desired that Commissioner should apprise the Committee

of the action taken in this regard.



Fourth Halt:

The next halt of the Committee was at Kardam Puri
point where a new bridge was under construction and the
entire drain was blocked. The Committee directed
Secretary (Revenue) to ensure that the contractor (M/s
E.R. Construction) removes the silt and mud within four
days. The Committee expressed concern that if this ‘was
not done immediately, and, in case, the monsoon sets in,
the adjoining areas will be inundated with drain water

due to blockage of its route.

The Contractor was also instructed to make a
temporary approach road so as to enable the people of

adjoining localities to have access to this place.
Fifth Halt:

The Committee thereafter inspected the drain at
Loni Road-Wazirpur cut. The work in this area was in
progress with the aid of machines. The Committee

expressed satisfaction with the work.
Sixth Halt:

The final halt of the Committee was in the
Seelampur Village. ‘he drain here was completely blocked.
When asked, the departmental officers expressed the view
that there was no need for desilting since a road and
a bridge are to come up at this place. The departmental
officers thereafter amended their version and informed
that tenders have already been made long back. On enguiry
from the local residents it was revealed that desilting.
of the drain at this particular site had not been done
for several years. Expressing displeasure, the Committee
directed that the work of desilting should commence
immediately by giving work order and the amount spent ‘on
work order be deducted suitably from the tender money of
the contractor whose tender has been accepted. The
departmental officer assured that the desilting work would
accordingly be taken up in 3/4 days.



2nd Site Inspection of Drain No. 1

The 2nd site inspection of Drain No. 1 was done
by the Committee on 2lst June, 1997.

First Halt:

The heaps of silt which were earlier lying on the
road, had been removed. On inquiry, the local residents
revealed that it had been removed on previous night. The
pavement and the road had been cleared off. The total
blockage at this point had also been removed and the
water was having smooth flow. However, since the
desilting of the bridge near the SDM (Shahdara) Office
was not done, there was no free flow of water. Pumps at

this point were seen working.

Second Halt:

The Committee thereafter had a halt at the Loni
Road-Wazirabad cut and found that the machine was working.
The blockade at this point was removed but there was no
free flow of water due to the removedsilt having been
washed away again into the drain and on account of number
of wild weed growth. The Chairman expressed displeasure
at the manner in which the work was being done and
directed that the weed growth within and along the
boundary wall should be removed immediately. Huge dumps
of silt removed from the drain could be seen lying on the
road. The Committee was not happy with the manner of
clearance of the silt and directed that the part of the
removed silt be transported to Chand.uﬂnam-\f and Harsh
Vihar. Secretary (Rev.) instructed the Engineers to do
the needful in this regard immediately. The Commmittee
also asked the departmental staff to}ensure that symetrical
embankment on both sides should be done immediately to
widen the drain as well so that the silt is not again
washed away into the drain. The Committee further
directed that emergency services/control room should be

immediately set up in the I&FC Department and the
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pumps/dragline machines should work from 7.00 in the
morning till 7.00 in the evening throughout the week
including Sundays.

Third Halt:

The Committee's next halt was at Kardampuri. The
bridge under construction at this point had been made
operational by the Contractor who had also removed the
obstructions. The Committee commended the work done bythe
local contractor M/s E.R. Constructions. However, it was
cbserved by the Committee that waste was still being
thrown into the drain by the local residents/sweepers of
MCD. The Committee suggested to the Secretary (Rev.) to

take stringent action auainst these people incluAing

filing of FIR with the Police against the area Sanitary

Inspector.

Fourth Halt:

The Committee had its next halt at Balbir Nagar
Opp. U.P. Guest House. Te PWD had not cleared the
obstruction and the construction of bidge continued,
thereby further narrowing the width of the drain. There
was no free flow of water. As directed by the Committee
in its earlier visit, three pumps had been positioned.
The Committee was ap;prised that G.T. Road drain (Drain
NMo. 52) serviced by the MCD was blocked as it was not
desilted by MCD. ‘The Committee also took notice of the
fact that a bridge was being constructed by the PWD. In
the process of construcion, some silt fell in the drain
and blocked the free flow of water. The Committee desired
that a letter be sent to the Secretary (PWD) asking him
to instruct the concerned PWD Officers to ensure that no
silt falls in the drain and if silt has fallen the same
be removed and they should ensure freeflow of water in
the drain. If need be, they may consider about stopping

the construction of the bridage Eill the WONSO0oNS are over .
Fifth Halt:

The Committee while passing through Seelampur
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found that rear wall of one of the Dhalao had been broken
ind the sweepers there were throwing the waste and .
garbage into the drain. The Committee directed that
photographs of the waste dump be taken and an FIR be
lodged against the local Sanitary Inspector/sﬁeepers,
by name and the same be immediately sent to the Secretary
(Revenue) and to the Vidhan Sabha Sachivalaya latest by
Monday . Secretary (Revenue) directed the concerned AE

and JE for immediate compliance.
Sixth Halt:

The Committee's next halt was at the Seelampur
Village. The local JE informed that the work of desilting
had commenced 10-12 days ago. However, when inquired,
the 1local residents informed that the work had only
commenced a day before the visit. The Superintending
Engineer informed the Committee that a work order worth
Rs.3 lacs has been issued. 'The Committee directed that
the heaps of silt removed from the drain be immediately
transported. The Committee also observed that a lot of
garbage was lying on the side of the drain. Secretary
(Revenue) directed the officials that a small garbage
dump be constructed by the I & F C Department and handed

over to the MCD for use.

Desilting of Drains

In 1its meeting held on 28th July, 1997,
theCommittee while referring to its inspections of Drain
No. 1 in Shahdara, observed that the desilting works being
carried out there, seemed to have been awarded only in
the month of June. As such, the work commenced when the
monsoon had already arrived. Expressing dissatisfaction,
the Committee directed that timely steps for desilting
of major and minor drains should be taken so that they
d not overflow during the rainy season. The Committee
also opined that these works should have been awarded to
the contractors in the month of March so that the works
ocould have been accomplished before the onset of the

monsoon .
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The departmental representatives admitted that
there was some delay in awarding of these work but
attributed it primarily tothe non-filling up of Chief
Engineer's post. The junior engineers had also gone on
strike for some time. In spite of this, the department
took necessary steps to ensure that theré was no backflow
of water in the main drain. 'The Committee advised that
in future a responsible officer should monitor these works
and that the work should be entrusted to the contractors
in time.

The Committee was informed that during the rainy
season the water logging inreases either due to choking
of internal drainage systemand backflow of water from main
drain. To check the backflow of water from the main
drain, there are flood gates at every outlet. Whenever
there is any apprehension of backflow of water due torise
of level of water of river Yamuna, these flood gates are

used to check the backflow of water.

The Committee observed that for desilting of
various drains in Delhi, about Rs.l0 crores are spent
every year. It has been noticed thatthese works are not
awarded before the month of April as a result the work
of desilting never gets completed before the onset of
monsoon but payments are stated to be made to the
contractors. The Committee directed that senior officer

should be deputed to constantly monitor this work.

Practice of work orders:

While examining the estimates and the
functioning of the Irrigation and Flood Control
Department, it came to the notice of the Committee that
works worth crores of rupees are regularly got executed
on wmprk mrAer hasis without inviting proper tenders on
the flimev around that they are of emergent nature. This
the Committee pointed out, seems to have become a general
rule than an exception. A tendency has developed to place
work order even in cases of works of regular and routine

nature by describing them as that of "an emergent nature".
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Some members expressed the view that work orders system
be totally dispensed with in view of the inherent scope for
manipulation in this procedure. The overall view, however,‘
was that practice of work order may remain but it may Dbe
rarely and scarecely resorted to in real and emergent  cases

only.

The Committee directed that the Flood Control Department
should supply the work order position particularly for the
last three vyears including 1937-98 and upto September, 1997

as also the amount of each work order.

On receipt of the information and after going into its
details, the Committee in its meeting held on 4th November,

1997 came to the conclusion that the number and the
amount of the work orders was on very high side, which was

not a very healthy sign.
When asked as to ¢ why certain contractors were being

repeatedly given the work orders, the representatives
informed the Committee that this could be because the
contractors reside there and prefer to work in particular

sectors only.

The Departmental representatives informed the
Committee  that they are trying to ensure reduction of
number of work order cases. In support of their
contention, the representatives spelt out certain figures

stating that while in 1994-95 the number of work orders was
753, in 1995-96 it was brought down to 500 and again in
1996-97, the number was further brought down to 354.

The Committee was assured that during the year 1997-98 the

cases would be much less.



Throwing of garbage into the drain by MCD Sanitary Staff:

The representatives of the Flood Control
Department informed the Committee that MCD sanitary staff
deliberately and regularly throws garbage into the drain
No.l, as a result the purpose of desilting the drains gets
defeated to a large extent. Although the Flood Department
had lodged an FIR against the erring persons and also
written letters to MCD, yet no acticn seems to have been
taken in this regard. The Chairman observed that during
the course of its inspection, the Committee had
observed that the backside boundary wall of one of the
MCD Dalao had been deliberately broken to make an opening
in the drain so that garbage could be easily disposed of
into the drain. The Committee directed that Assembly
Secretariat should write to Commissioner, MCD asking him
to explainthe position and furnish the action taken report

against the erring staff.

Accordingly, the Assembly Secretariat wrote to
Commissioner, MCD on 5th August, 1997 asking him to look
into the matter and furnish an action taken report in the

matter for the information of the Committee.

In its reply, MCD wrote back to say that the
concerned sanitary staff - an ASI and a safai Karamchari
- of the area have been warned to be careful in future.
The sanitary inspectors, sanitary guides and sanitary
superintendets posted in the area adjoining Drain No.l,
have also been issued necessary instructions in this

regard.

The MCD, however, stated that the rear wall of

the Dalao is not broken.

In its meeting held on 13th October, 1997, the
Committee took exception to the cohtents of MCD's letter

wherein it was stated that the boundary wall of dalao on
Drain No.l was not broken. The Committee observed that

they themselves, as well as the departmental
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representatives and officials of Assembly Secretariat had
seen during the course of its inspection that the rear
wall of one of the dalao broken and heaps of garbage being
disposed of into the drainNo.l by a safai karamchari.
Cautioning the Addl.Deputy Commissioner of the Zone, the
Committee desired the following action to be taken in the
matter by the MCD:

i) MCD should send a fresh reply
acknowledging that the rear wall of
the dalao was broken and has now been got

repaired.

ii) MCD should communicate the action taken
against the erring employees for throwing

garbage into the drain.

iii) Continuous surveillance and checking of
the drain should be undertaken so that
neither MCD nor any other agency throws

garbage into the drain.

In the subsequent meeting held on 4th November,
1997, the ADC (Shahdara Zone) informed the Committee that
in their fresh letter to the Secretariat, they have
acknowledged that one of dalao was broken and the same
was Jot repaired subsequently. The field staff spotted
by the Committee dumping garbage in the main drain, have
been issued memos and the case of one ASI and one safai
karamchari have been passed on to Director (Vigilance)
for initiating disciplinary action against them. The MCD
representative also informed the Committee that necessary
instructions have been issued to the field staff asking

them to refrain from disposing »>7 garbage -n the drain.

The Committee desired that MCD should again

issue written instructions to all its field staff working -

in that area that in no case garbage should be dumped into
the drain and that any one found guilty, would be liable
to strict action. The MCD representative promised the

Committee to do so.
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Recommendat ions/Observations of the Committee:

The

recommenda

i)

ii)

iii)

iv)

-
L

Committee makes the following

The practice of getting jobs executed
on work — order basis should be strongly

discouraged by the Department.

Works involving huge sums of money
should not generally be got executed
through work—-orders but proper tenders

should be called for.

The work of desilting of drains must
be awarded to the contractors by March
so  that the desilting work gets
completed before the onset of monsoon.

The Irrigation & Flood Control
Department dofdnot have any statutory
power to take action agaist persons
found guilty of dumping garbage in the
drain, The Government may
consider conferring the power to challan
the crring persons. This power may be
conferred on Junior Engineers and
Assistant FEngincers of Irrigation &
Flood Control Department, This power

will be wunder the Delhi Municipal

Corporation Act.




